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Attack on Tudor Station 

6450. SHRI D. C. SHARMA: 
SHRI HARDAYAL DEVGUN: 
SHRI BENI SHANKER SHARMA: 
SHRI RANm SINGH: 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether about 300 students attacked 
Tandur Station near Hyderabad on the 24th 
February, 1969 and caused considerable 
dama.ge to railway property; 

(b) if so, the details of the incident 
and the reasons thetefor; and 

(c) whether any inquiry has been instituted 
into the matter ? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH): (a) and (b). 
Yes. About 300 to 400 students including a 
few outsiders attacked Tandur Station on 
Vikarabad-wadi Section on 24.2.69 and 
caused damage to railway property. The 
students entered the Station yard and pelted 
stones at the cabin brealclng all window 
glass panes. A second batch moved tuward 
the level crossing gate No. 12/a and damaged 
gate and signal lamps. They also cut 
all the transmission wires of down advanced 
starter signal and carried away the group 
telephone from the gate. The mob were 
agitsting for a separate Telangana State. 

(c) A case has been registered by the 
District Police Tandur and is still under 
investiption. 

DeJic:eosiog of Basic Consumer Industries 

6451. SHRI HARDA YAL DEVGUN: 
SHRI D. C. SHARMA: 
SHRI BENI SHANKER SHARMA: 
SHRI BAL RAJ MADHOK: 
SHRI RANJIT SINGH: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
state: 

(a) whether a proposal to remove licensing 
. controls from basic consumer industries like 

sugar, cloth and cement is under 
consideration ; 

(b) if so, the decision taken in the 
matter; and 

(cYlpe steps taken to implement the 
same? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) to (c). The cement, Paper 
and vanaspati industries have already peen 
exempted from the licensing provisions of 
the Industries (Development and Regulation) 
Act, 1951. There is no proposal for similar 
exemption of the textile industry under 
consideration of Government. As regards 
sugar, Government do not propose to deli-
cense this industry at this stage. 
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